THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 30TH APRIL, 2024

Institution during the

Disposal during the

Disposal of cases

Pendency of Cases

Ovening Balance Closing Balance at the which are more than 5 which are more than 5
Name of P g Month Month end of the month years old years old at the end of
the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 103044 | 355476 | 458520 4077 30048 34125 3127 12894 16021 103994 | 372630 | 476624 313 1068 1381 17791 48303 66094
NAGALAND 1336 2578 3914 173 286 459 187 246 433 1322 2618 3940 05 21 26 375 796 1171
MIZORAM 3131 3096 6227 868 890 1758 536 831 1367 3463 3155 6618 0 21 21 448 299 747
AggxgggaL 2524 14046 16570 176 439 615 164 431 595 2536 14054 16590 08 39 47 155 4030 4185




